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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI

FIFTH REPORT OF BUSINESS ADVISORY COMMITTEE
(SEVENTH LEGISLATIVE ASSEMBLY)

The fifth sitting of the Business Advisory Committee (BAC) was held on
16.03.2023 at 04:00 PM to discuss and decide the allotment of time for the
Government Business for the Fourth Session (Budget Session) scheduled
from 17.03.2023 to 23.03.2023. The Committee took the following decisions:-

1. Being the first session of the year, Hon’ble Lieutenant Governor shall
address the Assembly on 17.03.2023 at 11:00 AM The formal sitting
of the House will commence 30 (thirty) minutes after the conclusion
of the Hon’ble Lieutenant Governor’s Address.

2. On Monday, 20™ March 2023, discussion and passing of Motion of
Thanks on Hon’ble Lieutenant Governor’s Address will be taken up.
Hon’ble Finance Minister will present Economic Survey and Status
Report of Outcome Budget of previous year. After this, the listed
business will be taken up.

3. On Tuesday, 215t March 2023 (11:00 AM), Hon’ble Finance Minister
will present Annual Budget.

4. On Wednesday, 227 March 2023 (11:00 AM), discussion on Annual
Budget and other listed business will be taken up.

S. On Thursday, 237 March 2023, discussion on Annual Budget will
continue and passing of the Budget will be taken up alongwith other
listed Business.

The Committee authorised Smt. Rakhi Birla, Hon’ble Deputy Speaker
and in her absence Shri Dilip Kumar Pandey, Hon’ble Chief Whip to present
the Fifth Report of the Committee on its behalf.
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(Ram Niwas Goel)
Delhi Speaker/Chairperson

Date: 17 March, 2023 Business Advisory Committee



